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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
Original Application No. 582 of 2025
IN THE MATTER OF :-

Jagdish Chander Saini . Applicant(s)
VERSUS

State of Haryana & Ors . Respondent

Reply on Behalf of Respondent No. 3,
Executive Officer Municipal Council, Hansi
Most Respectfully Showeth:

. That the present Original Application has been registered on the basis of
a letter petition raising grievance regarding the dumping sewage and
dirty water of city into Kayamsar Lake, Hansi causing environmental
crisis.

. That the Hon’ble Tribunal took up the matter on 28.11.2025 and issued
notice to the Answering Respondent along with others and further
directed for constitution of the Joint Committee.

. That the present reply/status report is being filed on behalf of the
Executive Officer, Municipal Council, Hansi in compliance with the
directions passed by this Hon’ble Tribunal in the above-mentioned
matter.

. That the averments made in the application regarding pollution in and
around Kayamsar Lake are noted. However, it is submitted that the
Municipal Council is taking necessary steps to manage municipal solid
waste and to prevent environmental degradation.
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5. Itis submitted that the sewerage system is maintained and managed by
the Public Health Engineering Department. Additionally, it is informed
that Kayamsar Lake remains free from any drainage inflow from the
drains managed by Municipal Council Hansi.

6. It is submitted that Answering Respondent has already taken steps for
scientific disposal of the legacy waste lying at the site in question i.e.,
kayamsar lake (also known as Samadha Road) along with legacy waste
lying at other sites i.e., First site at Beer Farm which is a village near Hansi.

7. Thatfor the purpose of scientific disposal of the legacy waste at aforesaid
two places (i.e Samadha Road and First site at Beer farm), the Municipal
Council, Hansi had floated tender (tender ID 2025 _HRY_449413 1) titled
“Bio-remediation and Reclamation of legacy waste of the dump site in
Beer Farm and site on Samadha Road, MC Hansi”.

8. That the quantity of legacy waste lying at the site in question i.e.,
Kayamsar lake is 38,785 MT.

The copy of the Assessment of Legacy Waste quantity at
dumpsite M C Hansi prepared by DCRUST Murthal is annexed as
ANNEXURE R-3/1

9. That in pursuance of this tender, work order dated 30.01.2026 has been
issued to M/s Daya Charan & company for remediation and reclamation
of legacy waste accumulated at the surrounding areas of dump site in
Beer Farm and site on Samadha Road Municipal Council, Hansi. It is
submitted that the work has already begun from 13.03.2026 at First site
at Beer Farm. Legacy waste at site involved in present OA shall be shifted
at First site at Beer Farm for scientific disposal.

10.1t is submitted that Municipal solid waste generated within the limits of
Municipal Council, Hansi is currently being transported to the Second site
at Beer farm, Hansi. At present approximately, 40 MT of municipal solid
waste is generated daily within the jurisdiction of Municipal Council,
Hansi. The same is being regularly collected and transported to the
designated site which is the second site at Beer Farm.
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11. It is submitted that the work order dated 23.02.2026 was awarded to
Radha Krishan Co-op Labour & Construction Society for door to door
collection from each establishment and transportation up to the
designated site which is the second site at Beer Farm, MC Hansi. The work
of door to door collection has already begun from 11.03.2026.

12.Additionally, a cluster facility is proposed to be established in village
Dhandoor, Hisar for processing of daily generated waste. The
administrative approval for processing of daily generated Municipal Solid
Waste in cluster has already been obtained from the Directorate of
Urban Local Bodies on 11.02.2026. The tender for the same has also been
floated.

13.That the answering respondent is fully committed to the remediation and
management of municipal solid waste and the establishment of an
effective system for scientific processing and disposal of daily generated
municipal solid waste.

In view of the above submission, it is most humbly requested that the
present reply may kindly be taken on record and this Hon’ble Tribunal may
pass such further orders as it may deem fit in the facts and circumstances
of the case.

19.03.2026

Place:Hansi

g

Executive officer

Municipal Council Hansi
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BEFORE Thg NATIONAL GREEN TRIBUNAL
PRINCIPAL pgNGH, NEW DELHI

Original Application No. 582 of 2025
IN THE MATTER OF: _

Jagdish Chandra Sjjp;

.... Applicant
VERSUS
State of Haryana & °s Respondent(s)
AFFIDAVIT

l, Rajender Parshaq, Executive Officer, Municipal Corporation, Hansi aged

about 55 years, Presently at New Delhi do hereby solemnly affirm and state as
under:

1. That |, the deponent herein is authorized representative of Respondent

No. 3 and aforesaid official capacity is well conversant with the facts and
circumstances of the present case.

2. That | have gone through the contents of the accompanying reply which
has been drafted under my instructions.
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VERIFICATION

Verified at New Delhi on this 19"" day of March, 2026 that the contents of above
affidavit are true and correct to the best of my knowledge and on the basis of

the information derived from the official records which | believe to be true and

been concealed therein.
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DEENBANDHU CHHOTU RAM UNIVERSITY

OF SCIENCE AND TE
CHNOLOGY
MURTHAL: 131 039(SONEPAT)

DC :
RUST/CED/ |1 Dated : Y Jy)) 202 2

Executive Engincer,
Municipal Council,
Hansi.

Subject:-  TAe Assessment report of quantity of Legacy waste in at Beer Farm Hansi.

Reference: Your Memo no-240/MCH Dated 26/04/2023.

Dear Sir,

With your above stated reference letter, pleasc find the attached report for caleutien

and assessment of legacy waste.

Civil Engineering Department
DCRUST, Murthal.

6
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Report for “Assessment of Legacy H-/,C,ZS te
quantity at dumpsite M.C Hansi

UNIVERSTIY OF SCILNCLL

DEENBANDIU CHROTU RAM
NHRIK ' WOo108 a\v

Deenbandhu Chhotu Ram University of Science and
Technology, Murthal
Sonipat, Haryana 131039
(Haryana Government A Grade NAAC University)
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including trented et m‘:‘r‘u is .onc of the main functions of ﬂ{l Urban Local Bodje,
Implement and monitor all municipa| s,

Munlcipal solid waste mandge
(ULBs) In India. All ULBs mus

waste systems. Urban local bo

al capacities, and Jand a ‘ .
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commitment to bring about a visible change in society. The Union Ministry of Environment,
Forests and Climate Change (MoEF&CC) recently notified the new Solid Waste Management

Rules (SWM) 2016.

ticulously plan, ‘ icpa
fg;gs constm{ﬂy strive {o meel this challenge with limjieq

vailability.

Landfill at site

lLandﬁll sites_ contain both household and commercial rubbish. Household waste sent to
andfills consxs?s of mostly organic waste, such as food, paper, cardboard, or wood. Other
hqusehold rubbish contains plastic or tin packaging.

Pm:'ccssing at the landfill site

Usually, aerobic decgn3position is the first stage by which wastes are broken down in a landfil]
: andfill.

transformation and volatilization as ¢ i
s o arbon dioxi
the waste remaining in solid and liquid ths e's(.’XJde (CO2) and methane (CHy),

Replacing as much as possible with
i : reusable products i rything fro and dring
packaging to hygiene products to clothing, either more Zﬁ'sl::ifaa,: 0 th']ng foro0d and drink
r plastic-free, Tp;

will help protect the environmen
i : t, benefit communit;
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- psite MC Hansi,
I971°1
i T oca mL. It l'm in average clevation of 207 metres
a distance of 26 kilometres (16 mi) cast

Site-2
. b
Fig 1:- Dumping site at MC Hansi (Google eart

ith other municipal
d in the presence of following MC Barwala, officers with
Work is done !

staff —

S.No | Name of the officer \ Designation J

XEN —X

2 Mr. Jaivir Singh \ Municipal Engmcej

1 Mr. Jaivir Singh

A Saniay Sanitary Inspector 'ﬂ\&\ o

. | )

3 Mr. Sanjay B _X ;\, 4(:00&%‘\

2. | Mr. Mohit \ Zs ‘%‘ e;“;&w"\
0‘6 .Q'(\\_G‘:;@.
AT
§9§ 06“-

4
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Scape of the work )
()  Determine the composilio: l(;l' 'l.;xft:)cgl ;Z&lﬁc g;cy R
i sure the sitc's arca and Heig ”
83) ?:I::I'mc the total amount of Legacy waste collccted at the site

Study of the Dumping site
Two Dumping sites arc situated

with waste above the ground an
Sccond site, (A-3) Is 4-5 km away [rom the

covered with soil in alternate layers,

outside of the city. First site is divided in two parts i.e A
d A-2 having waste above and below the ground. Anothe,
first site. The waste in A-2 and A-3 site was

Aren covered under A-1 = 3,507.17 sqm
Area covered under A-2 = 17,696.50 sqm
Area covered under A-3 = 10,398.00 sqm

AVERAGE COMPOSITION OF LEGACY WASTE o
10 -10 kg of legacy wastes is collected from various points below and above the individual

piles. The waste is segregated manually by labour and collected on polythene sheets. The
segregated waste is weighted. The average composition of legacy waste is given below —

Tablel -~ Composition of Legacy waste

Item Wt. (kg)

P Textile 3.100
' Wood 0.425
Dirt& Composted material 3.700

Polythenc 1.140

C&D 0.375

Paper 0.840

Glass 0.075

Plastic 0.175

Total 10.000

It is observed that Legacy waste contains composted material& dirt and textiles, which are

about approximate
30-30% of the total weight respectively. The remaining items are construction ang Demolition

material, wood and Polythene. The quantity of the waste item may vary from minimum 1o
maximum as per the location.

\ 1 .
ASSESSMENT OF WASTE % _

The following procedure is adopted to measure various parameters %W\
The total covered garbage arca is calculated by taking coordinates aro u@ﬁ,ﬁgyﬁm

and locating those points on google carth. oc%\"s‘

Scanned with CamScanner
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Theup
PCr portion
()  Height-The l‘lcig}?‘r(:hc Wwaste was calculate

f garbage above and d by taking direct measurements

the meas
ured parba . below th
obtained ge height at five poj the ground is the
@ Th by the JCB machine ¢ points at the site. For und ki it
¢ density of the wa » scratches the area until soil is vi sk
heaps in a small box e QOmposite waste is collectc:i lfs WSlble.'
smaller box's and weighted with a weighi fom various parts of the
h ontent is emptied into a b ghing machinc. After weighing, the
¢ larger box is filled u o a bigger 1m’ box, The process is repeated until
waste is noted. The wf;::’ t}"e top. Once the larger box is filled, the wiighl of thle
¢ is not compacted by pressure. Repeated the entire

procedure five i
- imes; the av ‘o
cubic meter). ) erage value of weights is the waste's density (weight per

Density is calcul i :

= deulaticn. Smna;:f:s a;i\ﬂ‘e‘r;:nt levels like Top, Middle, and Bottom and average is taken

until the soil is visible '1?10 ected from the cxcavated pit's surface, middle, and bottom

waste. Tt is instructed . The number of samples depends upon the area and quantity of
cted to the staff to refill the excavated pit to avoid any type of accident.

Table 2: - Assessment of chacy waste at dumpsite Municipal Council, Hansi

Area —P-le‘ght Volume waste
(Sam) {m) (cum) (ton/cum) {metric ton)
12 | 4208604 3,366.883
(1 L] |
Ground 17696.50 t 21235.800 0.780 16,563,924
PR P
Ground 17696.50 53089.500
el
Ground 10398.00 | 10398.000 0.805 8,370.390
e e e [
’ |

poed LS| —

Ground 3507.17

umpsite Municipal Council, Hansi is 1,09,150.372 metric tons

DISCLAIMER ' ‘?ﬂ‘p/ P -.

The investigation team of Deenbandhu Chhotu Ram University '(',f Sgi o o %
Murthal, Sonipat, has prepared this report. The information contained m o 854 on
te audit conducted through site visﬁ\g\@ Rle measures

data collected during @ legacy was
have been taken 10 ensure the accuracy and completeness of the infagtidtion presented in this
be subject to change on-site with time and the ground condition. Some

report. They may
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constraints responsible for the variation in quantity are Water in}lndatcd arcas/ Prege, P J
bodies/ Depth of waste below the water bodle‘s on sute: l'\'iachme!)' constraims/,\’ﬂgce of
etc. This report is to be considered a prof.'cssnonal opinion and not a warry,,
regarding the work undertaken. This report is not to be pfoduced whol-ly or in part ¢ 5 N
used as evidence in a court of law, It should not be used in any adverting medi, Withou:\ Noty, |\
permission in writing from the investigator. The liability of the investigator is limjteq to xs::c l \\
amount only. The university assumes no responsibility for any loss or damage fesulting 0
complete reliance on the information contained in this report.

fl’om \

Images of the sites

g gafwicr. (50i€eT)
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